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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ RFA(COMM) 46/2022 & CM APPL. 30934/2022
EXTRAMILE CARGOMOVERS ... APPELLANT
Through:  Mr. G.L. Verma, Adv.

VErsus

SIGMA SUPPLY CHAIN SOLUTIONSPVT. LTD.
..... RESPONDENT
Through:  Mr. Anupam Prakash & Mr. Sreedhu
Nair, Advs.
CORAM:
HON'BLE MR. JUSTICE V. KAMESWAR RAO
HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

ORDER
% 11.02.2026

1. A request for adjournment is made on behalf of the learned counsel
for the respondent on the ground of his personal difficulty.
2. List on 04.08.2026.

V.KAMESWAR RAO, J

MANMEET PRITAM SINGH ARORA, J

FEBRUARY 11, 2026
rk

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/04/2026 at 17:04:45



